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Thursday, January, 18, 1996/Magi 05, 1917 (Saka)

:

No. 236

" DETENTION sND RELEASL OF A MEMER
The followlng w1reless messagz.dated 16.1.1996

addressed to. the Hon'ble Speaker, Delni nglsldtlv Assenip

from the. Additional Deputy Commissioner of Police,’ Central . @

District, Delhi was.received on.17.1.19956 :- '

" I have the honour to inform you that Shri Snoaib
Tgbal, Hon'bl Member of Legislative ‘Assembly, Delhi

alongwlth his other ‘supporters was detained under
scetion 65 of the Delhi Police act, 1978 for disobeying
tlhie lawful directinn of Police from Chandni Mahal,

Police.Station, Delhi at 0930 hours today i.e. 16.1.96.

He was released at 1.30 P.M. the same day i.e. 16,1.96.

( P.1l. GUPTA )
SECRETHRY



